T I1 SeCTIoN 334
GOVERMSENT OF
efhi, the G tlgune, 1082

M. 4 C70 (Foos203/116/62-T 2. 51): It| is hersby notified for

genersl information thal the followino spientific research

progTamne hos been spproved by the prescibed asuthority, the

Indizn Council of sedical Resssrch, New Pelhi for the purpose of

sub=-gection {(24) of section 35 of the Inpomewtax Act, 19611-

1, Name of the scientific SURGLOT HIAS N RLSEARCHW
HuseaTch Frogranmes o ' '

2. Sponsored abs | S.%.8.Hpdic.]l College & Hospitgl,
: J@i?ﬂra ' ' .
3. sponsored by; Barjatyp Fimil Charitable Trust.
4, taration of project: . Five yaiars. :
i} Propossc date of 16=5= 1552
conpnencementy ' _ j
ii) Anticizated dste of 175w 19€7
completion i

lakhs znd seveniywone thoussnd
only). |. :

Tha approval for the sbove grajet::,‘. will be sugjact to the
following conditiongi- :

1. Th:t vhe Institute will masintsin ; separate account of the

5. Total estimsied expenditure; k.58, ni:‘i.akh st Bupees f ifty-eight

amount s received and expenditure Incurred for this
reszcxch project 2s disiinct from! the piher expenditure of
Lhe weied.iedic:l Coliege & ?b:agi#al, Jaipur, :

2e Th:t the Institute will furnish :mnuzl returns of this
scientific rese:xch project to the Council by 3ist May
2ach year st the latest in such farw as may be laid down
and intimated Go them for this pu;?wsa. ' -

3. Thit the Institute w111 furnish zi.co,y of the anmual
audites statenent of secount #ogether with fotal assets
2nd liahbilitles to the Council by 31st May 2ach year and
in wdc¢ition Lo send a wpy of it $0 the concerned Income=

L T2 e tax commd ssiorer.

BT This rotification is velid for a perfod of three years
: from the date of its issue, '

The s.ited.dedical College & Mosoi
approved undex section (1) (1) of the 1
dinistry of Finance, Depsriment of Reveny
(FoNo.203/7/73-I 5, I1) diteq the 27=3-19713.

zky Jalpur has been
come=tax Act vide
totification ND.SZJ

‘{Aa "»_Cp{hyal) - ._
snder Secretary io fhe Govermment of India,

,...2/“"'.



2~
Copy forwarded torw

2, All Commissioners of Income~tax (2 copies). SR .

- 2. Director of Inspectionl IT&A)/Investigation/sperial Investiga=
. thvm'euigwﬁﬂﬁ&pfﬁ- /Sarvey, Naw Delhd,
3, Uirector of G& Services {incomestox}, Ist floor, Alwan-e=

: Ghalib, Mats Sundri Lone, New De}h. - - &
4, The Indian Council of Bedical BRegearch, Anssri Nager w
. Delhi, with reference to theix letier .m..fzj:a/az..m.vft, o

| dated 24e5e1082, TOLE SykhaE e ML,

. 8, The Principsl and Gontroller, Sawal Man Singh, Medical
"" tollege & ConiToller of sktached Hespitasls, Jaipur,
6, Comphirsller snd auditor Gehersl df Indla, New Delhi (90 copis
~ 7. Bulletin Section of DI(F&fR), Ney Delhi {5 coplesj, =

(e G Ca

WoLR SuCRETA X 2‘0 THE fﬂ*fﬂﬁm&*ﬁ‘ OF zwxa.




